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CLNTRAL ADMINISTRATIVE TRIBUMAL, PRIMCITAL oI
0A No.1734/1908"
New Delhi, this 17th day of Gotober, 1000
Hon'ble Shri B.K. Singh, Membeir{m)

1. Shri Jai Parkash
s/o Tate Shiri Roshan Lal

2. Smt. Krishna Devi

w/o late shri Roshan Lal

both r/0. 72, Press Road, Minto Road

New Delhi N TSIV TSI IR
By Shri D.R. Gupta, Advocate

VErSUS

Union of India, through
1. The director of Printing

Min. of Urban Development

Nirman Bhawan, New Delhi
2. The Manager Q

Govt. of India Press
Minto Road, New Delhi ++ Responderr -

ORDER (oral)

Neither the applicant nor his counsel was proucat o
17.10.95, Prior to that the counsel has been wooiiin

adjournments since September, 1995, The applicati,,

dismissed in default and for non-prosecution, No costs,

\_/"
{(R.K. Siugi;
Member (A)
17.16.55




